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(lif) Demand for an early approval by
Central Government to multipur-
‘pose Beesalpur Dam Scheme in

Tonk Distt. (Rajasthan)
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FTHTA T afe Fex GWE TW GISAT
FY wyer & TFfa gaTT FIRX |0

(iv) Implementation of principle of parity
between prices of raw cotton and
finished goods

SHRI UTTAM RATHOD (Hingoli) : Sir,
the Agriculture Minister on 18-11-1983 told
the House while replying to a Calling Atten-
tion regarding raw cotton prices that the
principle of parity for fixation of raw cotton
prices vis-a-vis finished product has been
accepted by the Government. Cotton is the
only cash crop in many States in our
country. There is a discontent among the

cotton growers regarding the fixation of raw |

cotton prices by the APC and Goveroment
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of India. It s, thereforc, requested that the
principle of parity should be reﬂc;;:ted whqg
fixing the prices of raw cotton at least fro,m
the next season i.e. 1984.

(v) ‘Son-Et-Lumiere’ at Konark Temple
for promotion of Tourism

SHRI BRAJAMOHAN MOHANTY
(Puri) : Sir, at present, the Konark Temple
is lighted from four corners. State Govern-
ment have proposed to the Archaeological
Survey of India for according permissipn t@
have Son-Et-Lumiere at Konark. Permis-
sion is being refused primarily opn the
ground that it was a temple. In a clarifica-
tion to the Archaeological Survey of Indis,
State Government have maintained that
King Narasingh Dev had built this temple
not only for the Sun God, but alsoasa
memorial heralding his victory from North
to South. Konark is not a living temple
any more. In fact, installation of sound
and light, will have a binding effect on the

_visitors to stay at Konark, which will in-

crease its acceptability. It may be relevant

_to mention that sound and light, has been

installed in Red Fort. Such a system has
also been allowed in certain other places in
the country. It would, therefore, be in the
larger interest of conservation of the temple,
in increasing its acceptability and in the
promotion of tourism, if formal permission
is accorded for installation of Son-Et-Lu-
miere. .

1t is time that a complete documentation
of sculptures in Konark temple is taken
up.

(vi) Upgradation of Khanpur Ahir Flag
Railway Station to a full-fledged
Railway Station

SHRI RAM SINGH YADAYV (Alwar) ;
Sir, there is a Khanpur Ahir Railway Flag
Station between Rewari and Alwar railway
stations on Delhi-Ahmedabad Metre gangs
railway line. At present, only Up and Down
Shuttle trains from Bandikin to Rewari and
Rewari to Bandikin have stoppages at that
station. Passengers from this Flag Statiop
can have a train in the morning and after
that, only one train in the evening and q.bn

. t0o, after 6 PM, p



309  Matters Under Rule 377

Passenger traffic booked from and to this
Railway Station is quite appreciablc, This
Flag Station caters to the need of travelling
public of at least forty villages of that area.
The Flag Station is not connected with any
tar road. - There is no bus transport service
available from Khanpur Ahir to Rewari
on Northern side, and from Khanpur Ahir
to Harsahli on Southern side. The people
of that area are incessantly demanding that
Khanpur Ahir Flag Station should be up-
graded as fullfledged railway station. I, in
the interest of the general public of that
area, urge upon the Railway Minister of
the Union to upgrade Khanpur Ahir Flag
Station to the category of fullfledged
Railway Station.

(vii) Steps needed to Popularise the
Kashmiri Handicrafts

SHRI ABDUL RASHID KABULL
(Srinagar) : Carpets, shawls and handi-
crafts of different types manufactured by
skilled artisans of Kashmir Valley have
great market all over the world besides
having traditional markets in the country.
These handicrafts, besides providing liveli-
hood to lakhs of people, artisans, ctc., in
Kashmir in manufacturing, management
and marketing, fetch rich dividends in the
foreign markets. Unfortunatcly, the Central
Government has not taken adequate steps
for promoting, popularizing and sustaining
the trade of Kashmiri handicrafts in the
outside world. As a matter of fact, last
year when slum in carpet and handicrafts
industries affected their sale in forcign
country, the Central Government of India
did not do enough for its survival and
lessening the crisis in the industry, causing
extensive loss and unemployment. Since
Government is earning a lot of foreign ex-
change in this sector, it must help the
Jammu and Kashmir Government on a
gigantic scale in promotion, sale and marke-
ting of the handicrafts by earmarking suffi-
.cient funds for this and other purposes.
Besides, it should on its own organise ex-
hibitions of Kashmiri handicrafts and car-
petsin the European and Asian countries,
including USA and USSR. The State of
Jammu and Kashmir with meagre resources
can do little in this direction which is pri-
marily the responsibility of the Central
Government.
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(vi) Need to Control the price of tea
by selling it through NAFED and
NCCEF throughout the country

sitaa fem faegy (Fmrat) @ Sareae
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F& qedt 9T &1 a1 fqar 737 910 F7a:
a1 S F 9% qreaw ¥ 78 gAMT AIHR
F1 3T AEATE AT wrug F@r g
FIFTL #fFATT 709 FFR A AT0AT &I
za geq afg &1 A% o aww wafya wy
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(ix) Ex.pansion of Durgapur Fertilizer
Plant .

SHRI KRISHNA CHANDRA HALDER
(Durgapur) : The machinery and plant
installed in Durgapur Fertiliser Plant have
become more or less obsolete. Reasonably,
these outlived machinery and plants cannot
produce any good results.

At present the country is facing acute
shortage of fertiliser which is no doubt
affecting the food production of our country
scverely. The country is forced to import
fertiliser to make up the shortfall. Asa
result, a lot of foreign exchange is being
spent cn this accoyont,



